IFORM C
SUBMISSTION OF CLAIM BY FINANCIAL CREDITORS

(Under Regulation 8 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

I'rom
Jasoda Gulliva

LCast
Nl‘\\

To

The |

ot Nailash,
Delhi.

nterim Resolution Professional / Resolution Professionial,

Mr. Suman Kumar Verma,

Subject: Submission of claim and proof of claim.

Madam/Sir,

Dated: oh’o‘li}'

I. Jasoda Gulliya, hereby submits this claim in respect of the corporate insolvency resolution process of Idzire
Hospitality Pvt. Ltd. The details for the same are set out below:

Relevant Particulars

l.

‘Name of the financial creditor

Jaseda Gulliya
<J

| 2. ildcntjﬁcation number of the financial creditor foAlars Ao
& \(If an incorporated body. provide identification number and proof of <3 fg 4034
lincorporation. If a partnership or individual provide identification records* of] &3%4 S
all the partners or the individual)
3. |Address and email address of the financial creditor for correspondence Cq Eost o] hodoed ino
| 4. "Total amount of claim Re. 2 —,;g 424 [;_ +
| |(inciuding any interest as at the insoivency commencement date) tutecest4 Oa
| 5. |Details of documents by reference to which the debt can be substantiated Oan Aqree weun bV
[ 6. |Details of how and when debt incurred Torovell Pe o
j 7. |Details of any mutual credit, mutual debts, or other mutual dealings between o
]Lhe corporate debtor and the creditor which may be set-off against the claim =
8. !Details of any security held, the value of the security, and the date it was
| given s
9. |Details of the bank account to which the amount of the claim or any part

thereof can be transferred pursuant to a resolution plan

10. |List of documents attached to this claim in order to prove the existence and

(oo Aj'rc¢—\e—~d~*

( Sign?gﬁg}’ﬁfa:cial creditor or person authorised to act on his behalf)
[Pleast enclose the authority if this is being submitted on behalf of thefinancial creditor]

non-payment of claim due to the financial creditor
5

Name in BLOCK LETTERS

JASODA LULLT YA

Position with or in relation to creditor

|Ad4c <s of person signing £ 9% {%/’Uj k""u AJL"\)M{

“YAN number, passport, AADHAAR Card §f the identity card issued by the Election Commission of India.

- s.h'(f €
fu—.ut.mm
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Govemment of India
NH1e1 F4 / Enrollment No.: 2019/22274/02167

To

FHier ieadn
Jasoda Gulliya

W/O: Nishant Gulliya
C-9 Firsl Floor

East Of Kailash
Sriniwaspuri

East Of Kailash Phase-|
Kalkaji South Delhi
Delhi 110065
9811972075

Lt L T .25
ML359799031FT : y:

P

B e
HTTHT TR FAT / Your Aadhaar No. : . W

8374 5758 4076
TS - 3T 3EH &6l AWHR

22/06/2013

=

135979903

Namea -
l

7 Goverimeniafindi@™ ===
Frer Afeedr
Jasoda Gulliya

- ofy : i e
' Husband : Nishant Gulllya
" 5= fafy/ DOB : 01/02/1984

. Afg@r/ Female

8374 5758 4076




T WL TR O e - _ . . _

Jan- 2003 02 62 P 0 i
s 20 "
20027 03 52 PM 03 1ar 20273 (1152 P 03w 20273 (1) 52 P 00-Jan 2110 (71 52 PM 00 Lan 2027 07362 PM (07 S

e 2003 0 NI @ e 200 00 82 PM 03

? P 7 Jen 200 O

M) 0 &

A 2020 0 52 PROD e

1. :;l:m %ots;italit)é z:’vt. L:_d. ?z corg%r;fez_ debtor was, at the insolvency commencement date, being
..... ... of. L2 6...20 54, actuall ind :
. - 7 d il y in ebt;:d to, me foLr a sum of
) e | + Celerest + Coghb— ]w
~2. Inres 0 claim of the said sum or an i .
) | y part thereof, | i
below: [qusxh t the documents relied on as el\)/idence o(lzclai'r:?]‘./e St o S
\

INDIA NON JUDICIAL

y of Delhi

Government of National Capital Territor

e-Stamp

IN-DL41363748646571V

03-Jan-2023 03:52 PM

IMPACC (1V)/ 1916503/ DELHI/ DL-DLH
SUBIN-DLDLO1 650356535903789275V

Certificate N¢.
Certificate 1ssued Date
Account Reference
Unique Doc. Reference

Purchased by JASODA GULLIYA
Description of Document Article 4 Affidavit
Property Description Not Applicable
Consideration Price (Rs.) : 0

(Zero)
First Party JASODA GULLIYA
Second Party Not Applicable
Stamp Duty Paid By JASODA GULLIYA
Stamp Duty Amount(Rs.) : 100

(One Hundred only)

Please write or type below this line

AFFIDAVIT / DECLARATION
I, Jasoda Gulliya, currently residi : ‘
urrently residingat 4, F¥, fM/*a‘:lf bios oate ,Neco Dellet | , do hereby

declare and state as follows: -

Siatunory Alert: ;

1 The suthentiofy o this Sianp certificate should be verified At
e ey 1 s dolada on s Certiicale and-as avefabie mmmﬁ u:u\o © b‘l'nn\p Mobile App of Stock Holding

2 The onus of ohaeking (he legitimacy 1s on the users of the cenif B0 TMRWN, L Y

3 In case of gny GscInpancy please witorm the Competent Authority
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fade el

Lo The sald documents are true, valld and genulne (o the best of my knowledge,
information and beliel and no material facts have been concenled therefrom,

4. Invespect of the said sum or any part thereol, neither 1, nor any person, by my order,
o my knowledge or bellef, for my use, had or recelved any manner of satisfaction or
security whatsoever, save and except the following:
|l‘|cm\: state detadls of any mutual credit, mutual debts, or other mutual dealings
between the corporate debtor and the ereditor which may be set-off against the claim).

W

S. Tam 7 Tam not a related party of the corporate debtor, as defined under section 5 (24)
of the Code,

6. 1 am cligible to join committee of creditors by virtue of proviso to section 21 (2) of
the Code even though 1 am a related party of the corporate debtor,

Date: 0"““\ 23
Place: /\)uo b{ m"‘

(Signature of the claimant)
VERIFICATION

I, Jasoda Gulliya, the claimant hercinabove, do hereby verify that the contents of this proof of
claim are true and correct to my knowledge and belief and no material fact has been

concealed there from. > 4 JAN 20?3

VESINOA WL ..ociviineonerssnsnninsis on this........day o

A

B
CABIN No.- 33 “ad

LT.0. Lane, Azad Bhawan Road,  (Signature of claimant)
— - New Delhi-110002
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